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cherne for th U e of Bracki h Water 
for Prawn Culture 

5476 . SHRI ARJUN SETHI: Will 
the Mini ter of AGRICULTURE be 
plea ed to state : 

(a) whether any scheme has been 
framed by the Central Government 
regarding the u e of bracki h watcr 
which is available in costal Od sa and 

suitable for prawn culture' 

b) whether the State Government 
of Orissa has approached the Union 
Governm n t to launch an in tensivc 
prawn welfare programme; and 

(c) if so, the detail regarding the 
cherne of Central Government in this 

regard? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF AGRICULTUR 
(SHRI YOOENDRA M KW NA) : 

. (a) Yes, Sir. 

To utilise brackish water area 
available for prawn fi h culture; a 
Centrally Sponsored Scheme of Deve-
lopment of Brackishwater Fi h Farm,-
ing has been taken up for implemen-
tation jn all the m~_ritime State in-
cluding Orissa, during VI lve Year 
Plan. 

(b) No, Sir. 

However, under th entrally Spon-
sored scheme of Development of Brac-
kish water Fish Farming, a proposal 
ha been received in the Ministry for 
Brahamagiri area of the Chilka Lake 
in Puri di trict at a cost of about 
R . 12 lakhs. 

(c) The Centrally Sponsored cherne 
of Development of Br ackishwater Pi h 
Farming envisages a package approach 
of developing 1500 ha brackishwater 
area (1400 ha in 8 maritime Stat s 
and 100 ha in selected 3 inlan States) 
into farm pond Jor culture of brae-

ishw ter prawn and fish. The total out-
lay armarked for this scheme amoun s 
to Rs. 9.96 cror . To provide quality 
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fi h seed to prawn farm r , wb • r-
to be allotted public wate r nrea on 
lease, provi iO"l f r con ttUC ion of 
prawn seed h ~l tchcri s h a al 0 bcen 
made. nder thi program about 
1 ,000 fi h fdrmer f':lmi lie ~ ill b 
benefited. 

nauthori ed Occupation of Lodi 010 y 
Quart rs by R t ir d Government 

ervant 

5477. SHRI H.N. NANJE GOW-
DA : Will the Mini ter f WORKS 
AND OUSING be pI a ed to state: 

(a) whether large number of Go-
vernment quarters in Lodi olony ar 
in occupatio:l of retired Go rTIment 
Servants unauthorist:dly for over a 
year; if so full particulars of the flats 

f differen t types; and 

(b) the rea. ons for not getting 
tho c flat acated from the un ~~ulho­
rised c.:cupant!) r nd making them 
available Governmen t ervants? 

THE DEPUTY MfNISTER IN 
THE MINISTRY OF WORKS AND 
HOUSING (SHRI MOHAMMED 
USMAN ART ) : (a) Only 21 relired 
G vt. servant are still ill (}ccupation 
of General Pool accom dation in Lodi 
Colony a per details ind icated below: 

Type of 
accommodation 

B 
C 
D 

No. of refired GOVI. 
Officers 

4 
14 

3 

(b) vlctloa p :- ccedings under the 
Public Pr mise ( viction of Unautbo-
ris d OCGupants) ct J 97 J are already 
in progres . 

Re ervation for the Purpo e of 
Promotion for SCI ST Per onnel 

in Category-HI 

5478 . SHRI R.N. RAK : Wil1 
th Mini t r of 000 AND ClY 

UPPLI S be plea cd to staLc : 

(a) wh ther 70 per cent of the entry 
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1{ vel in la s~ 11 po ts are filled up by 
direct r cluitment and 30 per cent by 
pr motion from qualifi d departmental 

at gory-IV employe in the Food 
orporation 'of India, New Delhi; 

(b) if so whdher there is no re er-
v lion in 30 per c nt atcgory-1I1 post 
filled up by promotion fr m Category-IV 
department"l employees' 

(c) jf !:o how the reserved quota 
1 ntlY level in Category-III posts is 

fiH(d up; 

(d) whether Government propose 
provide f r the provision of re er-

ation in the 30 per cent Category-III 
po t fill d up by promotion from 
departmental Category-IV employees; 
and 

(e) if . 0 . by which lime and if nol, 
the rea ons therefor? 

TH MINISTER OF STATE OF 
TH MINISTRY OF FOOD AND 

IVI SUPPLIES (SHRI BHAGWA 
JHA AZAD) : (a) The Category-Ill 
po ts in General Administration and 
G down Cadres are filled 70% by 
direct r cruitment and 30 :Yu by promo-
tion of eligible matriculate category-IV 
employees. The entry level category-III 
post in some cadres are fined 1 OO~~ 
by direct recruitment or ] 00% by pro-
motion as per th provisions in the 
F (taft') Regulation ' . 

(b) and (c) Th~re is no rc ervation 
for cheduled castes and scheduled 
tribes in the 30 per cent quota. How-
ver, wherever promotion quota is 

3 ] /3 per cent and above, re ervation 
for chedulcd castes and scheduled 
tribe i made as per Government 
directiv is ued froIU time to time in 
this regard. 

(d) and (e) No uch proposal" at 
pres nl) is under consideration. 

M.P Died Du to Heart Attack 

(479. StiR! BHEEKHABHAI 

Will the Minister of PARLTAM 
TAR Y AFF IR be p\ea ed to state : 

a) the number of death of Mem-
bers of Parliament due to sudden heart 
attack on the floor of tho House dur-
ing the variou term of Lok Sabha 
from First Parliament to Seventh in 
New D lhi; 

(b) the number of deaths of ex-
members of Lok Sabha due to heart 
attack in Delhi /New Delhi; and 

(e) what preventive step have 
been taken to arrange medical care by 
Government? 

THE MINISTER OF PARLIA· 
MENTARY AFFA[RS, SPORTS AND 
WORKS AND HOUSING (SHRI 
BUTA SINGH) : (a) and (b) The 
Department of Parliamentary Affairs 
has no record about the c~usc of death 
of a Member of Parliament or an ex-
Member of Parliament. 

(c) The Member of Parliam nt 
are governed by the Medical acilities 
(MPs) Rules, 1959. ' Every assjstance 
is extended to the Members by the 
CGHS Dispensaries and other Ho pitals 
maintained by the Mini try of Health. 

Progress of Survey Achieved Regarding 
I.R.D.P. and Try em in Madhya 

Pradesh 

54 O. Dr. V SANT UM R 
PANDIT : Will the Minister of RURAL 
DEVELOPMENT be pleased tQ'state : 

(a) the progress of surveys achiev-
ed in 1981 and 1982 (September 
ending) regarding the IRDP and Try-
em programme in Madhya Prade b; 

(b) the number of youths for self-
employment training have been 
identified in Madhya Pradesh; 

(c) the amount of stipends, trainjng 
expe~ses ~nd raw materials" m chinery 
sUbSldy glven in 1981 and 1982 (upto 
September) for the purpose; 




